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Heard on 24.6.99 	 Order on 24.6.99 
- 	ORDER 

D. Purkayastha, JM 

Ld. counsel Mr. Chatterjee, appearing on behalf of the 

applicant submits that there is an error in the last sentence of the order 

dated 11.3.99 passed by this Tribunal in M.A. No.. 292/99. It is mentioned 

in the aforesaid order that' accordingly the M.A. alongwith O.A. 655/97 

are disposed of awarding no costs.' But it is found that O.A. has to be 

heard. Only the M.A. is disposed of. In view of the circumstances, 

M.A. is disposed of, should be inserted after deleting the word 'alongwith 

O.A. 655/97' from the said sentence. Registry is directed to amend the 

order accordingly. Hearing of the O.A. is fixed on 27.8.99. 
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